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IN.THE CENTRAL ADMINISTRATIVE TRIBURAL : HYDERABAD BENCH: HYDERABAD,

cHiNo 96 of 1997 in
0A.1321 of 1996 S
Betweans . ' Dated:204241998

V.Hari Babu | s Applicent
L

1. §ri 0. C.Jain, Telsc-m District
Manager, (Presentl redesignated
as General ﬂanagerg Telecom Department,
UlJayauada.

2, Sri Ns Janardhan Rao,
Telscom District Eng;neer,
Taleccm Dept., Adl&abad._

3. &ri E.h L N.Rao, Télsphone
Gperatcr, Talephone Exchange, N
Vijayawadad , e Respondarts.

N4
"e

Counsel for the applican Mr.S5.Ramakrishna R&ag

o

Counsel Por the respendents

mr.'n.u;ﬂaghaua Reddy
CORAME |
THE HON'BLE MR.R.RANGARAJAN : MEMSER (A)
THE HON'BEE MR, B.S.JAI PARAMESWAR : MEMBER (3)

! .
* % ® X

THE TRIBUNAL MADE THE FEOLLOJING OROER:=

y Mr. S:;Ramakrishnpa Rao for thg applicant and Mrl NeVe
Raghava Reddy, for the respondents.

The .learned counsel for the applicant submitted that
the direction in the judgement has been cemplied with,

Hence C.P, is clossd. No costs,
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Daputy Registrar




